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Order dt.Ql.1L.02.

Despite repeated calls, none appears
for the Hlicar or has any prayer been made
for journment, None also appeared for the
Applicant on 17.09.02, 21,10,02 and 25,10.02.
In the sald premises, this Original Application
is dismissed for default, No costs.

Send copies of this order to the

Applicant and also to the Respondents, Free
copies of this order be also handed over to the

~ Rye D ~ o~ R
learned Sr,Standing Counsel appearing
Respondents,
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